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CENTRAL ADMINISTRATIVE TRIBUNAL : PRINCIPAL BENCH
Original Application No. 2474 of 2000

Naw Delhi, this the 22nd day of Dacambear, 2000

HON’BLE MR.KULDIP S NGH, MEMBER{JUDL)

S.K . Varma
S/¢c Shri M.P.Vearma
Aged 33 y=ars
R/c 251, Balupura,Ahta Palwar
Ghaziabad{U.P.) -APPL 1CANT
{By Advocate: Shri A K .Bahra)
Versus
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By Hon'ble Mr . Kuldip Singh Member{Judi)

Shri A.K . Behra, learned counsel for the
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